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Coal MlalnlllD W •• ' Beapl and Bihar 

3109. SHRI MOHAMMAD 
ISMAIL: 

SHRI BHAGABAN DAS : 
SHRI GANESH GHOSH : 

Will Ihe Minisler of STEEL, MINES 
AND METALS be plea&ed 10 state : 

la) whClher il i. a ract tbat a lar,_ 
pUlJlber of private complllies illft ,Ivea 

leases for coal minin. Wesl Benaal aod 
. Blbar ; 

(bl if so, whether it is allo a fact tbat 
most of I he compaoies have nOI 51arled 
produclion ; 

(c) names of the compan'es which have 
exploiled the area and starled production; 
and 

(d) furl her action taken by GoverDmeot 
io the matter' 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL. MINES AND 
METALS ISHRI RAM SEVAK): (0) to 
(II). Approval of the Central Goveroment 
has been Ilivcn ror the grant or minin, 
lease for coal in West Bengal and Bihar I. 
aboul 30 cases since 1961 onwardl. From 
I~,e information available, Mis. Central 
Indl. Coalfield~ Ltd. (Now known as the 
Weslern BenRal Coalfields lId.), Mis. Khal 
Sijua COil Company, Sri Sri Lakshml 
Narayan Trusl and some olher privale Indi-
viduals are reporled to have started pro-
dUClion. In a rew cases. the production 
has nol yel starte,l even after the approval 
10 the granl of mlninll leases which arc dUI 
to various faclors. namely want of induslrlal 
licence. openins ".:rmission, elc. The 
Government is, hnw~vert havina a close 
watch on the siluation. 

Automatic rraller Brake Systrm 

3110. SHRI YAJNA DATT 
SHARMA: 

SHRI P. VISWAMBHARAN : 
Will the Mlnlsler of RAILWAYS be 

pleased 10 slale : 
(a) whether the 811entlon hal been 

drawn 10 the invention of an 'Automatic 
Trailer Brake SYltem' by an lodian en,loeer 
(Shri A. R. Fernandez) ; 

Ib) If 10, whether the Inventt)r has 
claimed Ihat Ihe use or this mechanism caD 
re.ult in minimi.ina caluallie. aod irrepa-
rable 101' to the boliee ; and 

(c) If 10, whether Government propose· 
lo.make use or Ihls Invention In traiDloD 
Ihe Illdian RailwaYI and if not, tbe reUODI 
therefor? 

THE MINISTER OF 
ISHRI C. M. POONACHA} I 

Yts, Sir. 

RAILWAYS 
Ie} aDd !b). 




